GOVERNMENT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

RAJYA SABHA
UNSTARRED QUESTION NO. 150
TO BE ANSWERED ON 02.02.2022

INCREASING INCIDENTS OF SEXUAL EXPLOITATION OF CHILDREN
150 DR. KIRODI LAL MEENA:
Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to State:

(@) Whether there has been a rapid increase in the number of incidents
of exploitation/violence and sexual exploitation of children;

(b) If so, State-wise/UT-wise details thereof during the last five years, including
Rajasthan; and

(c) The corrective measures/steps taken/being taken in order to bring down the
exploitation/violence and sexual exploitation of children?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI)

(@) to (c) As per the information provided by National Crime Records Bureau,
State/UT-Wise and Crime Head-Wise cases registered, cases charge-sheeted, cases
convicted, persons arrested, persons charge-sheeted and persons convicted under
crime against children during 2016-2020 is at Annexure |.

The Protection of Children from Sexual Offences (POCSO) Act, 2012 enacted by
Govt of India provides safeguards for children against sexual abuse. The
act defines a child as any person below the age of 18 years. The POCSO Act 2012
provides for establishment of Special Courts for the purpose of ensuring speedy trial.
The Act was amended in 2019 to introduce more stringent punishment including death
penalty for committing sexual crimes on children, with a view to deter the perpetrators &
prevent such crimes against children.

Further the POCSO Rules, 2020 were also notified by the Ministry to protect the
children from exploitation/violence and sexual exploitation.

POCSO Rules, 2020 include provisions for mandatory police verification of staff in
schools and care homes, procedures to report child sexual abuse material
(pornography), imparting age-appropriate child rights education, among other things.
The POCSO Rules 2020 also stipulate that the central government and every state
government shall provide periodic training including orientation programmes,
sensitization workshops and refresher courses to all persons, whether regular or
contractual, coming in contact with the children, to sensitize them about child safety and
protection and educate them regarding their responsibility under the Act
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Annexure

Statement Referred To In Part (A) To (C) Of Reply To Rajya Sabha Unstarred Question No. 150 Regarding Increasing Incidents Of Sexual
Exploitation Of Children By Dr. Kirodi Lal Meena To Be Answered On 02.02.2022 Indicating State/UT-wise Cases Registered(CR), Cases
Chargesheeted(CCS), Cases Convicted(CON), Persons Arrested(PAR), Persons Chargesheeted(PCS) and Persons Convicted(PCV) under Total
Crimes against Children During 2016-2020

2016 2017
SL | State/UT CR CCS CON PAR PCS PCV CR CCs CON PAR PCS PCV
1 | Andhra Pradesh 1847 1405 113 1868 1790 122 2397 1564 134 2409 2230 225
2 | Arunachal Pradesh 133 71 1 106 80 1 138 63 0 103 104 0
3 | Assam 3964 1338 57 4179 1439 57 4951 2364 75 6016 3831 76
4 | Bihar 3932 2898 75 4300 3338 97 5386 3087 79 9143 3943 104
5 | Chhattisgarh 4746 3365 924 4154 4100 1035 6518 5016 1124 6175 6091 1367
6 | Goa 230 130 18 187 165 18 196 157 14 158 218 22
7 | Gujarat 3637 2641 34 3431 3492 44 3955 3022 26 4133 4147 44
8 | Haryana 3099 1628 150 2421 2174 197 4169 1965 418 2911 2539 524
9 | Himachal Pradesh 467 245 30 386 348 38 528 261 33 389 332 34
10 | Jharkhand 717 429 45 672 479 45 1247 602 38 966 743 63
11 | Karnataka 4455 2211 76 3213 2650 88 5890 3101 316 4136 4054 345
12 | Kerala 2879 2663 85 4025 3733 91 3562 3030 198 3985 3390 206
13 | Madhya Pradesh 13746 9527 1642 13519 | 12506 2200 19038 14386 2363 | 18883 19341 3087
14 | Maharashtra 14559 7239 399 9561 9180 462 16918 7558 635 | 13141 9394 741
15 | Manipur 134 68 1 88 75 1 109 44 4 85 48 5
16 | Meghalaya 240 135 30 204 147 35 379 224 5 403 324 5
17 | Mizoram 188 164 63 193 170 63 220 210 61 228 222 66
18 | Nagaland 78 31 9 62 34 12 93 53 15 65 55 26
19 | Odisha 3286 2319 43 2553 2495 54 3185 2474 54 2773 2759 62
20 | Punjab 1843 835 164 1670 1073 201 2133 1067 171 1860 1573 220
21 | Rajasthan 4034 2323 266 2900 2902 315 5180 3180 590 4157 4109 691
22 | Sikkim 110 86 9 115 98 9 190 125 23 177 157 28
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23 | Tamil Nadu 2856 2144 634 3295 2718 692 3529 3008 539 4670 3747 623
24 | Telangana 2909 2167 88 3322 2706 100 3580 2183 489 2792 2786 511
25 | Tripura 274 201 29 273 223 30 276 205 32 293 256 34
26 | Uttar Pradesh 16079 9753 1529 25627 16628 2571 19145 12757 2171 18822 18953 3826
27 | Uttarakhand 676 267 50 365 321 57 829 428 53 508 511 55
28 | West Bengal 7004 4641 78 5311 4943 87 6551 4947 49 5010 5309 52
TOTAL STATE(S) 98122 60924 6642 98000 80007 8722 | 120292 77081 9709 | 114391 | 101166 13042
29 | A&N Islands 86 53 4 88 73 3 119 117 3 129 151 3
30 | Chandigarh 222 87 45 114 116 52 275 104 39 169 150 59
D&N Haveli and Daman &
31 | Diu+ 52 26 2 30 29 2 55 27 6 34 39 7
32 | Delhi 8178 2114 294 2894 2591 335 7852 2738 242 4100 3274 270
33 | Jammu & Kashmir* 222 92 4 174 136 4 359 146 5 248 230 7
34 | Lakshadweep 5 5 0 4 5 0 4 4 0 22 21 0
35 | Puducherry 71 51 0 56 58 0 76 64 0 73 77 0
35 | TOTAL UT(S) 8836 2428 349 3360 3008 396 8740 3200 295 4775 3942 346
TOTAL (ALL INDIA) 106958 63352 6991 | 101360 83015 9118 | 129032 80281 10004 | 119166 | 105108 13388
s | crime Head 2018 2019 2020
CR ccs | con | par pcs | pev CR ccs | con | pPaR Pcs | pcv CR ccs | con | Par Pcs | pcv
1 | Murder 1497 | 1210 | 266 | 2108 | 1855 | 398 | 1397 | 1135 | 274 | 1999 | 1804 | 415 | 1420 | 1166 | 116 | 1941 | 1779 | 163
g | Avementof Suicide 28| 18| 10| 310| 273| 20| 247| 19 9| 337| 307 o| 281| 241| 6| 362| 311 9
3 ’:;Efg”e‘;t to Commit 323 | 305 13 606 537 25 437 | 379 15 879 853 43 336 | 331| 13 712 647 24
4 | Infanticide 56 20 46 25 77 32 0 53 46 79 27 4 62 44 6
5 | Foeticide 128 23 121 44 136 27 1 66 55 1 109 18 0 45 43 0
6 i’;g‘:;”;f;gﬂt 876 92 13 155 134 19 898 | 128 15 206 187 18 747 | 134 3 212 180 4
7 | Simple Hurt 2847 | 2367 | 286 | 2942 | 3752 | 437 | 3282 | 2944 | 353 | 3479 | 5418 | 566 | 3255 | 2874 | 173 | 3098 | 4874 | 228
8 | Grievous Hurt 317 | 242 18 353 389 24 937 | 842 12 954 | 1110 16 631 | 615 8 802 900 15
g | Kidnapping and 62668 | 20452 | 1606 | 32919 | 27493 | 2509 | 69130 | 2127 | 1909 | 32622 | 30058 | 2741 | sazss | 183° | 1301 26300 | 23873 | 1661
Abduction of Children 1 0 3
(1) Human Trafficking 435 | 281 21 723 546 4 485 | 325 30 866 649 39 348 | 362 | 63 805 716 71
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1| selling of Minors for 42 38 4 142 121 22 21 34 5 75 109 16 14 14 0 44 42 0

1 Prostitution

L | Buying of Minors for 8 2 2 14 14 3 8 3 2 5 4 2 1 7 0 26 26 0

2 Prostitution

; Rape 9312 | 8776 | 1476 | 11958 | 11325 | 1865 | 4936 | 4231 | 1352 | 6244 | 5468 | 1708 | 2640 | 3214 11(9; 4086 | 4635 | 1247

i ’;;t;empt to Commit 445 | 335 52 531 437 57 336 | 236 33 374 321 38 295 | 262 | 31 334 321 31

1 Assault on Women 100

o | withintent to Outrage 8030 | 6854 | 1281 | 8949 | 9406 | 2156 | 4212 | 3476 | 1131 | 5320 | 5068 | 1410 | 4110 | 3546 5| 4591 | 5202 | 1176
her Modesty

1| Insult to the Modesty 172 | 173 2 236 264 34 100 84 17 84 135 23 132 | 115 | 134 351 381 | 134

6 of Women

; Other IPC Crimes 11346 | 8097 | 2451 | 9829 | 9914 | 2888 | 10564 | 7223 | 1064 | 8481 | 9453 | 1374 | 8199 | 6355 123 7308 | 8656 | 1412
Total IPC Crimes 98730 | 49453 | 7523 | 71942 | 66529 | 1% | 97203 | %% | 6222 | 62044 | 61045 | sa1s | 77382 | 37%3| 339 51160 | 52630 | 6181
against Children 0 6 1 1

1 Protection of Children 4280 4470 368

g | fromSexual Offences | 39827 | 35568 | 3884 | 48750 | 44841 | 5297 | 47324 o | 5658 | 57416 | 54115 | 6989 | 47221 9 o | 59002 | 55763 | 4542
Act.

1 Juvenile Justice (Care

g | and Protection of 2030 | 1917 | 217 | 2549 | 2404 | 235 | 1975 | 1653 | 207 | 2119 | 2043 | 257 | 1713 | 1518 | 287 | 1913 | 1923 | 307
Children) Act

2| Immoral Traffic 41 25 11 58 63 26 17 17 30 64 61 32 28 20 1 73 90 1

0 (Prevention) Act

2 Child Labour

1 | (Pronibition & 464 | 372 34 516 450 37 772 | 688 88 533 822 97 476 | 426 | 80 390 542 90
Regulation) Act

2| Prohibition of Child 501 | 368 19 973 869 59 523 | 362 12 981 884 26 785 | 505 6| 1310| 1170 19

2 Marriage Act

2 Transplantation of

3 | Homan Organe Ac 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0

5 Cyber

4 Crimes/Information 117 39 3 72 52 5 165 95 3 144 126 6 842 320 0 439 445 0
Technology Act

; Other SLL crimes 54 82 79 108 107 | 102 111 91 65 129 111 76 84 56 5 84 70 5
Total SLL Crimes 43034 | 38371 | 4247 | 53026 | 48786 | 5761 | 50887 457; 6063 | 61386 | 58162 | 7483 | 51149 4752 40‘55 63211 | 60003 | 4964
Total Crimes against 14176 | gooo, | 1177 | 12496 | 11531 | 1626 | 14809 | 8828 | 1228 | 12343 | 11920 | 1590 | 12853 | 8518 | 936 | 11438 | 11263 | 1114
Children 4 0 8 5 1 0 1 5 0 7 2 1 5 6 0 3 5
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